
w"itttn Answers 

Survey Re ardin Uranium Deposits 

2346. SHItI CHINTAMA I lENA: 
Will the PRIME MIN STE be pleased to 

(a) whether any survey ha been con .. 
ducted to fiod out uranium d posits in 
the country; 

(b) jf so, t eDam s of the , State and 
Districts where uch uran um depo its have 
been discovered; 

(c) whetber any xploration activitie 
have been underta en to explore uranium; 
and 

(d) if so. the re ults achieved? 

. THE MINISTER 0 S ATE IN THE 
MINISTRY OF SCIE C AND TECHNO­
LOGY AND IN THE DEPA TMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY. SPACE. AND .ELECTRONICS 
(SHRI SHIVRAJ V. PATIL): (a) Y s, 
Sir. 

(b) Uranium anomalies hav~ been loca­
ted in large- number of tat~s thtough out 
the co ntry. Names of the states with 
districts in which the uranium occurrence 
have been rec otly located by the Atomic 
Mineral' Division, are given below: ' 

Arunachal Pradesh 
Bih~r 
Himachal Pradesh 

Jammu & K shmir 
Karoataka 

Madhya Prad sb 

Meghalaya 

Rajasthan 
Sikkim 
Uttar Pradesh 

M hbooboagar. 
algonda, N eHore 

and P(aka am. 
,West Kamen . 
Siogbbhum t Palamau 
H~mirpur, I(ulu, 

,Kionaur, · Simla, 
Chamba. 
Udhampur. 
' Nortb Kanara ~ 

South anara. 
Rajnandsaon, Surguja, 
Bilaspur . 
We t J<;hasi HilJs & 
Oato HilI .. 
Udaipur & Alwar. 
W st & Ea t Sikkim. 
Tehri -Oarwal, Saba­

.' ranpur, DchraduD. 

(C) and (d) Th Atomic Minerals Divj .. 
sion has been c nducting eo.Jogical Burv ys 
a well as d tail d ground investigations 
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in many parts of the promising areas and 
has established reserves of about 73,000 te 
of uranium (U 3 0 ) in indicated and in .. 
f ered cat gories. Further xplqra~joo is 
continui~g in identifying more reserves. 

Creation of Forestry D paftment 

2347. SHRI LAKS MAN MALLICK: 
Will the PRIME MINl TER be plea ed to 
stat : 

(8)' the detail regarding tbe number 
of forest vj lIage.s in the country aod the 
numb r of tribals Jiving their; and 

(b) whether Government have also 
made plan for the developm nt of fotest 
dweJJer during the Seventh Five Year 
Plan period? 

THE MfNISTER OF STATE IN THE 
MINISTRY OF E VIRONMENT A D 

ORE TS (SHR[ VIR SEN): (a) The 
States having r rest villages are Assa,m, 
(iujafa t. M dhya fad sh, Nagaland and 
West Bengal. Ther'c are in all 2285 forest 
'vifJage with a population of about ' 17.12 
1akhs, who aT mostly tribal people. 

(b) Guidelines for th~' development of 
forest villages have b en circulated by the 
Central Governm nt to all the State. 
The cone toed State Oov~roments are 
taking action to draw up plans and schemes 
for ilnplem ntation during th ~ Seventh 
Plan P(;tiod (1985 .. 90). 

Setting up of Nuclear Power PI nt in I(erala 

2348. SHRI V.S VIJAYARAOHAVAN: 
Will (he PRIME 'MINISTER be pleased to 
state: 

(a) whether Kerala had demanded the 
'dting up of a nuclear pow r plant in tile 
tate; 

(b) whether any exp rt team had vjsi .. 
ed cc:rtain :;ites in eraJa in this conoec­

tion; and 

(0) if 50, the findings of the team and 
the final deci~ion taken by Government in 
thi regard? 

THE MINlSTER OP STATE IN THE 
MIN1STR Y OF SCIENCE AND TECH. 
NOLOQY AND. IN THE DEPARTMENTS 
o OCEAN DEVELOPMENT, ATOMIC 
ENERGY SPACE AND ELECTRON!CS 
(SHRI SHIVRAJ V. PATIL) : (a) Yes, Sir: 




